Regional Office
U.P. Pollution Control Board
Meerut
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To,

The Registrar.

National Green Tribunal
Principal Bench, New Delhi

Subject :- Factual and Action Taken Report in compliance of order dated 30.08.2019 passed
by NGT in OA No.681/2019 titled as Pankaj Sharma Vs State of U.P. and others .

In above noted case Hon"ble National Green Tribunal has directed the UP Pollution Control
Board to look into the matter and take appropriate action in accordance with law and furnish a
factual and Action Taken Report in the matter with in one months by email at judicial-ngt@gov.in.
Pursuant to the said direction the factual and action taken report is being submitted along with
relevant documents to this Hon'ble Tribunal for kind perusal .

With regards. _
Enclosure: A Factual and Action Taken Report.
Your Faithtully

R
(R.K.T}rloi) J

Regional Officer
UP Pollution Control Board
Meerut
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Compliance Report In Hon'ble NGT order dated 30/08/2019 in OA no 681/2019
Pankaj Sharma Vs State of U.P. and others :

Hon'ble NGT has passed the following order in aforesaid O.A. on dated 30.08.2019.

" Let The State Pollution Control Board (SPCB) look into the matter, take
appropriate action in accordance with law and furnish a factual and action taken
report in the matter with in one month by email at judicial-ngt@gov.in ".

In compliance of order dated 30.08.2019 following units were inspected on dated
18.09.2019 by the officer of UPPCB Meerut.

1- M/s Dev Priya Industries Pvt. Ltd. Unit 1.Saini Mawana Road Meerut.

2- M/s Dev Priya Industries Pvt. Ltd. Unit 2.Saini Mawana Road Meerut.

3- M/s Dev Priya Products Pvt. Ltd. Saini Mawana Road Meerut.

4- M/s Dev Priya Papers Pvt. Ltd. Saini Mawana Road Meerut.
Units mentioned at Serial no.1 & 2 are zero liquid discharge units. Units have installed
Sedi cell, Holding Tanks and Poly Disc filters in effluent treatment plant. Units are
reusing their treated effluent in the process. A web camera has been installed in the ETP
are linked with server of UPPCB and CPCB. There is no any discharge point of effluent
in the units. At the time of inspection units were found complying ZLD norms.

M/S Devpriya Products Pvt. Ltd is producing 500 TPD Kraft paper by using waste
paper. Unit has installed Sedi cell, Primary Clarifier, Aeration tank, Secondary Clarifier
and Tertiary treatment (Dual Media filter) in the ETP. One PTZ web camera and online
effluent monitoring system linked with the server of UPPCB and CPCB has been
installed at the outlet of the ETP. At the time of inspection all the units of ETP were

found operational.

M/S Devpriya Papers Pvt. Ltd is producing 180 TPD Kraft paper by using waste paper.
Unit has installed Sedi cell, Primary Clarifier, Aeration tank, Secondary Clarifier and
Tertiary treatment (Pressure Bag Filter) in the ETP. One PTZ web camera and online
effluent monitoring system linked with the server of UPPCB and CPCB has been
installed at the outlet of the ETP. At the time of inspection all the units of ETP were

found operational. . .
All these units are having valid consent and were found complying norms at the time of

inspection.

pEE
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:}r]l COénph?nce of order dated 29.11.2018 in OA No.257/2018 issucd by Hon'ble NGT
¢ Central Pollution Control Board Vide letter No. B-190194/WQM-II/CPCB/
Kumbh Mela Dated 16.11.20 [8has issued directions to UPPCB under section 18(1)(b)
of the .Water (Prevention and Control Of Pollution) Act 1974 to take following
correc.trve measures and further direct concerned authorities / Industries for ensuring
pollution free conditions in River Ganga at Allahabad during Kumbh Mela -
1-There will no discharge of effluent in River Ganga and its tributaries frc;m grossly
Polluting units(Distillery, Sugar, Pul p and Paper, textile etc.) during the Kumbh Mela.
In compliance to the order of Hon'ble NGT dated 29/ 11/2018 and directions of CPCB
dated 16/11/2018 with the view to maintain the water quality of River Ganga fit for
bathing purpose during the forthcoming Kumbh Mela at Prayagraj the U.P. State
Government had formulated an Action Plan for maintaining water quality of River
Ganga during Kumbh 2019 . The Action plan largely includes directions to Grossly
Polluting Industries for maximum reuse and recycle of treated water for irrigation etc.
S0 as to ensure Zero discharge into River Ganga and its tributaries.

Directions were issued to all grossly polluting industries to ensure zero discharge in
any river and treated effluent should be reused or should be used in irrigation. Units
were also directed to install a web camera which should be linked with CPCB at the
final outlet of the industry.

During the Kumbh Mela 2019 period M/s Dev Priya products Pvt. Ltd. and M/s Dev
Priya Papers Pvt. Ltd were also instructed to restrict the treated effluent discharge in
adjacent river Kali East. -

M/s Dev Priya Papers Pvt. Ltd. restricted the discharge of treated effluent in river Kali
East and used for irrigation /storage on its own land.

M/s Dev Priya Products Pvt. Ltd. used the land of M/s Holy Commercial Pvt Ltd for
irrigation and storage of treated effluent (sister concern of M/s Dev Priya products Pvt.
Ltd.). M/s Holy Commercial Pvt Ltd is not a production unit, and is involve in forming
of fruits and grains only. This arrangement was made for the duration of Kumbh Mela.
Unit had stopped the storage of treated effluent after completion of Kumbh Mela.

As pér the complainant Sri Pankaj Sharma during the Kumbh Mela 2015.3 period while
the effluent was being stored at M/s Holy Commercial Pvt Ltd it was discharged into
fields of complainant which caused damage of crop and fruit plants. At the time of
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inspection dated 18.09.2019 by UPPCB Mee
rut no damage of
observed. The land of M/s Holy Commercial Pvt Ltd is fencf b s O orop was

. | : ‘ d by a boundary wall and
adjacent to fields of Sri Pankaj Sharma. There is a possibility of leaka;ye throzgh
boundary \j\!&ll Of.M/S Holy Commercial Pvt Ltd to the fields of Shri Pankaj Sharma
but at the time of inspections there were no any significant leakage or damage of crops
and fruit plants observed. ?

As per complain dated 01.05.2019 of Sri Pankaj Sharma unit had started effluent
discharge since dated 18.01.2019 respectively dated 19.01.2019 and 22.01.2019 till

month of March 2019. The possibility of the leakage of treated effluent through
boundary wall towards the field of complainant may be there on the aforesaid dates.

On the basis of complain and inspection UPPCB Meerut sent a report to H.O. for
imposing  environmental compensation for the period 18.01.2019 to
22.01.2019,UPPCB Lucknow has imposed a EC of Rs.150000/- (One Lakh Fifty
thousand) by its order dated 30/09/2019 and has directed to unit to pay EC with in 15

days.
@;ﬂﬂ

(RK.Singh)
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